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Protest by Bank Employces Against Ex-
tension of Aiyar Award Operation

*594. SHRI MUHAMMAD SHERIFF:
Will the Minister of FINANCE be pleased
to statc:

(a) whether several thousand bank em-
ployces have protested against the extension
of the Aiyar Award operation for one yecar;
and

(b) if so, the reaction of Government in
regard thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) : (@) The All India Reserve Bank
Employees’ Association organised a day's
token strike on 30th April, 1969, to protest
against the cxtension of the Aiyar Award for
onc year with effect from Sth April, 1969.

(b) The AllIndia Reserve Bank Employee’s
Association passed a resolution in May,
1969 that carnest cfforts should be made to
arrive at a negotiated scttlement with the
Bank. The Reserve Bank has advised the
Association that it would be prepared to
discuss with its representatives, requests for
concessions within the framework of the
Award and also the cascs ol employees who
had not received any benefit or received only
a negligible increase in emoluments under
the Aiyar Award.

srgefera wam @ feam et Tw

595 »Y TwE@aR Wt : @@
e qut i faem s fm,
JEE  gar  AQw faww wE ag
FAH F I FG 5

(F) ¥av ag &= & fr wieg a@FR
F %8 FATHY TUT ITF B THAL AT
W q§ wadl # feag § o srgfem
aifey fFr s e &





